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(ii) “In accordance with the pro-
visions of sub-rule (6) of rule 186 of
the Rules of Procedure and Conduct
of Businesg in {he Rajya Sabha, I
am directed to reurn herewith the
Appropriation (Railways) No. 2
Bills, 1982 which was passed by
the Lok Sabha at its sitting held
on the 17h March, 1982 and trans-
mitted to the Rajya Sabhy for its
recommendations and to state that
tthis House has no recommendalions
10, make to the Lok Sabha in regard
fo the said Bill.”

\
12.32 hrs,

COMMITTEE ON THE WELFARE OF
SCHEDULED CASTES AND
SCHEDULED TRIBES

Sixteenth and Seventeenth Reports

SHRI] R. R. BHOLE (Bombay
South Central): Sir, I beg lo preseni
the foliowing Reports (Hindi and Eng-
lish versions) of the Committce on the
Welfare of Scheduled Castes and Sche-
dyled Tribes:—

(i) Sixteenth Report on Action
Taken by Government on the recom-
mendations contained in the Ninth
Report of the Committee on the Min-
istry of Shipping and Transport
(Transport Wing)—Reservations for,
angq employment of, Scheduled Castes
and Scheduled Tribes in Hindustan
Shipyard Limited, ’

(ii) Seventeenth Repori on Action
Taken by Government on the recom-
mendations contained in {he Ele-
venth Report of the Commitiee on
the Ministry of Railways (Railway
Board)—Reservations for, and em-
ployment of, Scheduled Castes and
Scheduled Tribes in South Central
Railway and award of petty con-
tracts, parcel booking ageucies and
out agenci Scheduled Castes and
Scheduled Tribes in Souin Central
Railway.

ESTIMATES COMMITTEE
Twenty-third Report

SHRI S. B. P. PATTABHI RAMA
RAO (Rajahmundry): Sir, I beg to
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present the Twenty-third Report
(Hindi and English versions) of the
Estimates Committee on the Ministry
of Commerce—Export Promotion.

12.33 hrs.

COMMITTEE ON PUBLIC UNDER-
TAKINGS

Thirty-second Report

SHRI BANS! LAL (Bhiwani): Sir,
I beg to present the Thirly-second Re-
port (Hindi and English versions) of
the Commitlee on Public Undertakings
on Action Taken by Government on
the recommendations contained in the
Nineteenth Report of the Committee
on Electronics Corporation of India
Limited {Department cf Atomic
Energy).

e

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Reported leakage of several guesticn
papers of Class XII examination of
All India Central Board of Secondary
Education.

SHRI EDUARDO FALEIRO (Mor-
mugao): Sir, I call the attention of ihe
hon. Minister of Education to the {cl-
lowing matier of urgent public import-
ance and I request ithat she may make
a statement thereon—

“Reported  leakage of several
guestion papers of Class XII exami-
nation of tThe All India Central Board
of Secondary Education and action
taken by fthe Government in the
matter.”

THE MINISTER OF STATE OF THE
MINISTRIES Or EDUCATION AND
CULTURE AND SOCIAL WELFARE
{(SHRIMATI SHEILA KAUL): There
have been a number of complaints
about leakage of gquestion papers in
the All India Senior School Certificate
Examinafion conducted by the Central
Board of Secondary Education. Some
of these complaints had appeared in
the Press also, Reacting promplily to
the complaints directly received by it,
the Board initiated action in time to
check whether there was leakage of



